
OFFICE OF THE CHIEF JUDICIAL MAGISTRATE:
CENTRAL DISTRICT: DELHI.

ORDER

Sub: Grant of powers of Chief Metropolitan Magistrate to Metropolitan
on duty during the period from 16-06-2025 to

Pursuant to the directions of the Hon’ble High Com of Delhi, New
Delhi vide letter No. 2072-2083/DHC/Gaz-IIB/G-9/2025 dated 25-04-2025,
the Ld. Judicial Magistrates of First Class, Central District, working as Duty
Magistrates during 16~06-2025 to 25 06-2025 (body clays inclusive) shall
exercise the powers ofChiefJudicial Magistrate, Central District '1 re ect of
any urgent work requiring innnediate attention. -

((A s <14 r{)
tiefli icial gistrate

C tral is ' , C, Delhi.

Nolt?$.|.P.TIZLl5~S.3.cmcemmt/2025 Dated, ‘ re
Copy forwarded for information to:-
Ol The Ld. Registrar General, I-lon'ble High Court ofDelhi, New Delhi

(Through Ld. Principal District & Sessions Judge (I-IQ), Delhi).
The Ld. Principal District & Sessions Judge (I-IQ), Delhi
The Ld. Principal District & Session Judges, all District, Delhi/New
Delhi
The Ld. Cllvls, all Districts, DelhifNew Delhi.
The Addl. Chief Judicial Magistrates, Central, District, Delhi
The Principal Magistrate, Juvenile Justice Board-I,Il& Ill Delhi/New
Delhi
The Judicial Magistrates First Class, Central District, THC, Delhi.
The Metropolitan Magistrates, Railway Court, Delhi.
The Commissioner ofPolice, Delhi & DCsP ofNorth, Central & West
District, Delhi.

. The I G Prision, Tihar Jail, Delhi/New Delhi

. The Director ofProsecution, Delhi.
The Secretary, Bar Association, THC, KKD, PI-IC, Rohini, Dwarka &
Saket Courts, Delhi.
The Superintendent Jail, New Delhi/Lock Up lncharge, Tis llazaii
Courts, Delhi. .
For uploading on Centralized Web-Site through LAYER

The Video Conferencing Room, THC, Delhi.
Reader to CIM, Central District, Delhi
The Oflice file

02
O3

04
05.
06.

07
O8
09

10
ll
12.

I3.

--11-!»-In-A \JO\Lh-5

(A h's ck Ku ar)
ChiefJ tci M 's1rate

Central D strict, C, Delhi.
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. Sher Shah Road, New Delhi
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. No. _/D1'lClGaz.llB/G-9/2025 \ Dated: ,o4,2ozs

N 1'

- .‘.-.

From: -
The Registrar General
High Court ofDelhi,
New Delhi.

To
UL" The Principal District 8; Sessions Judge (HQs), Tis Hazari Courts, Delhi.

2. The Principal District & Sessions Judge (New Delhi), Patiala House Courts Complex, New
Delhi. .
The Principal District 8:. Sessions Judge (South~West), Dwarka Courts Complex, Delhi.
The Principal District &. Sessions Judge (West), Tis -Hazari Courts Complex, Delhi.
The Principal District =52 Sessions Judge (East), Karlcardooma Courts Complex, Delhi.
The Principal District & Sessions Judge (South), Saket Courts Complex, Delhi.
The Principal District & Sessions Judge (Shahdara), Karlcardooma Courts Complex, Delhi.
The Principal District 8:. Sessions Judge (North-West), Rohini Courts Complex, Delhi.
The Principal District 62 Sessions Judge-cum-Special Judge (PC Act) (CBI). RACC Courts
Complex, Delhi.
The Principal District & Sessions Judge (South-East), Saket Courts Complex, Delhi.
The Principal District 8: Sessions Judge (North), Rohini Courts Complex, Delhi.
The Principal District & Sessions Judge (North~East), Karkardooma Courts Complex, Delhi.

. . a'

Grant of powers of Chief Judicial Magistrate to Judicial Magistrates of First Class on
duty during the period from 16.06.2025 to 25.06.2025 (both clays inclusive).
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Sub. :

Sinr'Mudam,
I am directed to say that I-Ion'ble the Chief Justice has been pleased to authorize the Judicial

Magistrates of First Class on duty during 16.06.2025 to 25.06.2025 (both days inclusive) in a
metropolitan area to exercise the powers of Chief Judicial Magistrate in respect of any urgent work
requiring immediate attention in that metropolitan area.

Yours sincerely,

(Sanclcep Kurnar)
, Admn. Officer (.lucll.)

. ., {'- Gazette Branch-IIB
for Registrar General

OFFICE OF TI-TE PRINCIPAL DISTRICT 8: SESSIONS ]"[JDGEjHO§) : DELI-II

No. QQ12 52 /S.V]GnzI2025 Dated: Z925

Copy forwarded? to the Chief judicial Magistrate (Centr Tis I-Iazari Courts, Delhi
for information 8: necessary action.

‘Die: (MUICE I@3U1°TA) 2825
cit’ ,._¢,;p~r it, District Ind-1 0n1mB1'cialC0t1rt-07)

.§ “" Officerln-C.l1a1'ge,ti:cl.icial Branch (Central)
'l_-'5} $3,- For Principal District Sessions )'udge(HQs)\.was-., / Delhi
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